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IN THE HIGH COURT OF BOMBAY AT GOA.

LD-VC-OCW-105/2020.

WITH
LD-VC-OCW-151/2020.
IN
MCA 55/2020
IN
SECOND APPEAL NO.100-2011.

Maria Santana Pinto & ors. ...... Applicant.
Vs
Jose Luis Carlos Almeida & ors. ....... Respondents.

Ms. S. Arur, Advocate for the applicant.

Coram:- DAMA SESHADRI NAIDU, J.

Date: 9" October, 2020.

PC.

Applicants' counsel is said to have connectivity problem.

2. Post the matter on 16.10.2020.

DAMA SESHADRI NAIDU, J.
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